NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH

(IB)-418(ND)2018

PRESENT: MS. INA MALHOTRA
HON’BLE MEMBER(J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE NEW
DELHI BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON
14.02.2020

NAME OF THE COMPANY: M/s. Alloys & Metals (INDIA) V/s. M/s.

Hindustan Paper Corporation Ltd.

SECTION OF THE COMPANIES ACT: 271-272
S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE

Present: Mr. Rahul Sharma, Advocate for Liquidator
ORDER

CA 1196/2020 has been filed under Section 60(5) of the IBC. Notice of this
application is accepted by the Ld. Counsel appearing for the Liquidator. The
applicant prays for certain directions in respect of the e-auction. While this
Bench is not inclined to stay the e-auction which is under process, it is being
directed that the final outcome of the same shall be subject to the decision of

this Bench.

2 other applications have been filed. None is present on behalf of the
applicant. Notice of these applications be effected on the Ld. Counsel for the

Liquidator. Be listed on 18t February 2020.
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